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j[{BLoop BANKS IN THE CENTRALLY
ADMINISTERED HOSPITALS

138, Surr B. N. BHARGAVA: Will
the Minister of HEALTH be pleased to
state the names of the hospitals

[ 28 FEB. 1961 ]

f
administered by his Ministry in which !

blood banks have been opened =and
the steps taken to meke them popu-
lar?]
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+{Tae MINISTER or HEALTH (SHRI
D, P. KaArRMARKAR): There is a blood
bank in the Safdarjang Hospital and
another blood bank has been sanc-
tioned for the Willingdon Hospital and
Nursing Home, New Delhi,

Steps to make the blood banks popu-
lar in Delhi are taken by Delhi
Administration, These steps include
measures like distribution of posters to
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the colleges and in the wards of the
hogpitals, lectures and demonstrations
in village Panchayats and educational
institutions, and publication of appeals
in the newspapers, etc.]
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T[TREATMENT OF OUTDOOR PATIENTS
UNDER THE AYURVEDIC AND UNANI
SYSTEMS

139, Surr B, N, BHARGAVA: Will
the Minister of HEALTH be pleased to
state whether there are any arrange-
ments for the treatment of out-door
patients under the Ayurvedic and
Unani systems in the hospitals
administered by his Ministry?]
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+[{Tue MINISTER or HEALTH (Sur1
D P. KaArRMARKAR): No, Sir ]

Goopbs SHED AT HANsI (PUNJAB)

140. Surr BANSI LAL: Will the
Minister of RAILWAYS be pleased to
state:

AN

(a) whether it is a fact that there
is no approach road to reach the goods
shed at Hansi (Punjab) and no carts
or vehicles can go there in the rainy
season for days together;

+[ 1 English translation.
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(b) if so, when Government pro-
pose to construct an approach road; if
not, why not; and

(c) whether it is @ fact that no
electricity has been provided in the
goods shed at Hansi; if so, why?

Tre DEPUTY MINISTER or RAIL-
WAYS (Sur1 S. V. RAMASWAMY):
(a) No, Sir. There exists an approach
road which, however requires repatrs.
The repairs will, be carried out short-
ly.

(b) Does not arise.

(c) No, Sir. Electricity has been
provided.

RAILWAY STAFF QUARTERS AT HANST
PunJsas

141. Snrt BANS] LAL: Will the
Minister of RAILWAYs be pleased to
state:

(a) whether it is a fact that the
railway staff cquarters at Hansi
(Punjab) are in a dilapidated condi-
tion and they are not fit for
habilitation;

(b) if so, whether there is any
proposal under Government’s con-
sideration to demolish the present
quarters and construct new ones in
their place; and

{c) whether it is a fact that no
electricity has been provided in these
quarters; if so, what are the reasons
therefor?

THE DEPUTY MINISTER
RAILWAYS  (Surr
KuaN): (a) No,

or
SHAH Nawaz

(b) Does not arize.

(¢) Yes. These qQuarters are pro-
grammed for electrification during
1961-62, It is not possible to electrity
all existing quarters in a short time,
The work is being carried out on a
brogramme basis withj imi
funds available, rin - the limited

[ RAJYA SABHA ]
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+[INDUCTIVE  INTERFERENCE BETWEEN
Power AND TELE-COMMUNICATION

142. Segrt NAWAB SINGH CHAU-
HAN: Will the Minister of TRRIGA-
TION AND PowEgr be pleased to state:

(a) the number of complaints which
have not so far been settled, regard-
ing inductive interference between
power and tele-communication lines
which is caused by the magnetic
effect on both the lines when they
pass side by side; ang

(b) whether Government have
succeeded in finding out any device
for preventing the effects of induction,
and if so, what is that device?]
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